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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH AT NEW DELHI
REJOINDER AFFIDAVIT BY APPLICANT

In
ORIGINAL APPLICATION NO. 1322 OF 2024

IN THE MATTER OF

Rajneesh Karnwal APPLICANT IN PERSON

‘ersus

Union of India through Secretary, Ministry of Environment, Forest and Climate

Change and ors.

RESPONDENTS

REJOINDER AFFIDAVIT BY APPLICANT

MOST RESPECTFULY SHOWETH,;

I, Rajneesh Karnwal aged about 39 years R/O Hastinapur UP hereby solemnly affirm and

declare as under:

1. That on date 20.01.2026 Hon’ble Tribunal grant 04 weeks’ time to file the Rejoinder to
the applicant.

2. That the Joint Committee has failed to perform its duties properly.

3. That in the affidavit filed by the District Magistrate, Meerut, at page 41, point no. 2, it
is stated that R.N. College has been constructed on the said land. However, the recent
photographs clearly contradict the statement made in the affidavit. This is not the
college at all. The said photographs have been submitted on record by the Applicant
and are marked as Annexure 1.

4. That as per Khatauni Phasli Year 1360, this land is recorded as part of Budhi Ganga or
its floodplain, as shown in the documents submitted by the applicant on pages 48-49.

Despite this, construction work is being carried out on this land, which is also in
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violation of environmental norms. It is clear from page 42 (points 2-3) that the
District Magistrate, Meerut has misled the Hon’ble Tribunal.

That Respondent No. 3 (DFO, Meerut), at page 94 of the affidavit, has submitted only
one photograph of the site, which is incomplete and used to mislead Hon’ble Tribunal.
By relying on such GPS-based photograph, a misleading impression has been given
before the Hon’ble Tribunal. The Applicant has submitted complete photographs in
this regard, which are placed on record in Annexure 1.

That Respondent No. 3 has not submitted any part of the relevant revenue record till
date and has relied only on basic reports. They have failed to produce the Khatauni of
Fasli Varsh 1359/1360 to present. In this regard, the Applicant has already submitted
the said Khatauni, which is placed on record at pages 5-6.

That Respondent No. 3 and Respondent No. 4 have also failed, both in the past as
well as in the present scenario, to submit the complete details of the sanctuary area in
their jurisdiction.

That the Applicant has filed Google Earth imagery at page 53, which clearly shows that
most of the mounds forming part of the Sanctuary have been destroyed due to illegal
sand mining. However, Respondent No. 3 has neither taken note of this issue nor
submitted any report in this regard before the Hon’ble Tribunal.

That the Applicant has submitted geotagged photographs which clearly show that how
much Forest Department is aware about the Sanctuary area. Despite this, construction
activities are ongoing within the Sanctuary, even in front of the office, yet these facts
have not been placed betore the Hon’ble Tribunal. The said geotagged photographs are

marked as Annexure 2.

. That in Village Sirjepur, land filling activities are being carried out without any

permission, and the said area clearly falls within the Sanctuary area. The Applicant
has placed geotagged photographs on record in this regard, which are marked as

Annexure 3
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11. That certain news reports are attached herewith and are collectively marked as
Annexure 4.
For all the reasons stated above the Hon'ble Tribunal may kindly be pleased to take
cognizance of all these facts and to pass appropriate orders to meets the ends of Justice
and equity.

AND FOR THIS ACT OF KINDNESS THE APPLICANTS, AS IN DUTY BOUND, SHALL

EVER PRAY.
Verification
Verified on this 14" day of April 2026 that the contents of the present Application

are true and correct to my knowledge and belief and nothing material is concealed therefrom.

Rajneesh Karnwal
Applicant in Person
Date: 14.04.2026

Place: Hastinapur
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 1322 OF 2024

IN THE MATTER OF

Rajneesh Karnwal APPLICANT IN PERSON
Versus

Union of India through Secretary, Ministry of Environment, Forest and Climate

Change and ors.

RESPONDENTS

Affidavit
I, Rajneesh Karnwal aged about 39 years R/O Hastinapur UP do hereby solemnly affirm and
declare as under:
1. That | am the Applicant/Applicant In Person in above mentioned application and I am
fully conversant with the facts and circumstances of the case and therefore competent
to swear this affidavit.

2. That, the statements made in paragraphs 01 to 11 of this affidavit is true to my

knowledge p W

Applicant In Person

VERIFICATION
Verified on this 14" April day of 2026 that the contents of the present Application
are true and correct to my knowledge and belief and nothing material is concealed therefrom.

Applicant In Person /Deponent
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p Camera

Hastinapur, Uttar Pradesh, India ¥
5245+m9j, Hastinapur, Uttar Pradesh 250404, India

Lat 29.156861° Long 78.008461°
Tuesday, 14/04/2026 02:06 PM GMT +05:30
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ANNEXURE 2

‘3 GPS Map Camera

Hastinapur, Uttar Pradesh, India &

5252+96h, Hastinapur, Uttar Pradesh 250404, India
Lat 29.157298° Long 78.000575°
Tuesday, 14/04/2026 02:35 PM GMT +05:30
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Annexure 3
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& Shirjepur, Uttar Pradesh, India
8 53rw+fyr, Shirjepur, Uttar Pradesh 260404, India
Lat 29.192665° Long 78.098213
Tuesday, 14/04/2026 03:04 PM GMT +05:30




"% 3 cps Map came

Hastinapur, Uttar Pradesh, India
5254+m&68 Dada Vadi, Hastinapur, Uttar Pradesh

2 04, India

Lat 29.158712° Long 78.004528"

Tuesday, 14/04/2026 01:38 PM GMT +05:30
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Annexure 4
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Mining Continues In Hastinapur, Administration Remains A

Mute Spectator
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Hindi News > Uttar Pradesh > Meerut News > Administration Swung Into Action On Complaint Of Illegal M
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